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2. The Chief Commisioner,
Customs & Central Excise
Tulei Ganja Minar,

19 7 Vidhan Sabha Marg,
Lucknow.

3. The Commisioner (Cadre Controlling
Authority)

Customs & Central Excie, 38 M.G. Marg,
Civil Line, Allahabad (uP). . . .Respondents

{By Ad\ﬂcate- Sh.Mohit Sachdeva proxy counsel for
Shri M.M.Sudan counsel for official respondents
sShri D.R. Gupta counsel for private respondents.

Crder{0Oral)

Hon’ble Shri Sarweshwar Jha

Applicante are aggrieved by impugned order dated
19.12.2002 whereby the respondents have not considered

the applicants for promction to the posts of Inspector.

2. Applicants have <claimed that their cases have

not been considered within the instructions issued by

the Govt. vide their cffice memorandum dated
11.7.20082, a copy of which is placed at Annex Uure-B.

One of the provisions stipulated in the said Office
Memorandum relates to appointment/promotion of SC

candidates on their own merit and such appointments not

Excise Noida and they were found fit for +the said

ot o -~ : apa 0 P 3 Aviatad 4.
posts. According toc them, are 28 vacancies existsd in
and amA 0 + a1 A Ao [

the posts of IﬂSDchOF ancd 22 posts should have CEEN
I o Lo o /e —~ ~~ += A~ Tim ~ - Al aoan ememAan~ -~
reserved foi SC/ST candidates. 18y nave i8¢ Sromoied
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